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Vidhan Sabha Question
Immediate/Out Today

Govt. of-National Capital Territory of Delhi

e Co-mmlssioner Food Supplies and Consumer Affairs
ck, Vikas Bhawan, I.P. Estate, New Delhi — 110002
(Coordination Branch)

File No. F e-mail:-fsocoordination@gmail.com
| '3/F&S/DLA/C°°rd/2021 /OO‘I Date :- OZ/GI 202+
To

The By. Secretary (Question Branch),
Delhi Legislative Assembly,

Old Secretariat,
Delhi-54

K-Blo

Vv -~
Sub:- Delhi Legislative Assembly Starred Question No. 157 asked by Shri Sourabh Bhardwaj,

MLA due for answer on 04/01/2022-

Sir,
With Reference to above cited subject, | am directed to forward herewith 100 copies of
reply of the above question, duly authenticated by the Competent Authority.

Youirs faithfully,

(Ajay Kumar Sinandi)
Asstt. Commissioner, F&S

File No. F.3/F&S/DLA/Coord/2021 /00 Date:- 03/01]202 2-

Copy for information:
Director, Directorate of Information and Publicity, Government of NCT of Delhi, Old Secretariat

Delhi along with 150 copies of the reply of above referred DLA Starred question of distribution

of the House.
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The Hon'ble MLA, Greater Katlash,
New Q‘{?;hi*i 104617, ot e e T T

Gard
Subject:- Transfer of Rationlirom EPS Shahpur Jat to FPS shop Chirag Delhit
Regarding:- Long distance travel by beneficiaries to Shahpur Jat village FPS: = = = =

Sir, = :

In reference of your letter D.0.No.MLA/AC-50/225-R/2021-22 dated
{13.10.2021 addressed to CFS, F&S, It is to inform you that no form related to change of
fair price shop from Shahpur Jat to Chirag Delhi has been received from any- of the
beneficiaries in the circle office owing to which this circle is unable to transfer theration
cards from FPS Shahpur Jat to FPS Chirag Delhi as this office can only process the
applications only after they are received on NFS Portal either through online mode or
offline mode as per the official guidelines laid by the F&S Department, GNCTD: T&?S e
information has already been conveyed vide letter dated 06.07.2020fcop¥ er%?%ﬁsgfi}z:; e

Therefarm it is once again ;squest&d to ;}Iéagg send i:he beneficiarieé""i@hﬁ?waﬁ{ e

Scheme g(}t Impiemented in Deihz from juiyx 2021 anwards, hmdsf:r wh:ch the ra%;ms =

dismbuiad thmugh e- Pas mar;hme U’:‘ider ttus scheme, ration is prawé“ed - téac = = =

ben
machine due to whmh the chances af éwersmn or ;nif‘erage of ratmn is nat pgss;‘;}%e} as

ihe; undistributed ration which is lying in the shop will be adjusted in subsequent

mionths,
Also, the beneficlary can take ration from any of the ration shop not ornly in Dethi
but also from any of the fair price shop from any part of the country, after the —

implementation of ONORC scheme in Delhi and other states as well . =

This is for your kind information and further necessary directions inthe matter ..

— Your's- Eaxﬁrﬁ&i% 5

— @éw’j‘“v i
Tix mg =

~FSO-C-50, {Greater R‘zzi‘as&*

Copy to : The Assistant Commissioner (New Delhi) =5 = TEr— :“’d 3‘ Sﬂpmes Offie

please
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5 Affkifs, )
Department of Food Supplies and Consumer e
/ Cirele-50{C ceater Kailash) DDA Shopping Cem:ﬂ:x,
Sheikl Saral Phol1, New Delbl (100177 —
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rhae Honble Saurabh 8haradwaj, Mla - e el v e

New Deiht~ 118017,

{ Subject: Yransfer of Ration Cards from FPS-Shahpur Iat Village to %:ng E‘e]‘ht é’?& Shogs. =
Regarding :- Long distance travel by beneficiaries to Shahpur Jat Village FPS- aegmmg, e
Respected Sir, : -

spect & it infofm you that =
Assistant

ko jr"'m?’v“”"‘.w e g
- il
-

Reference of the subject matter may be please be taken, inthis re
an e-Mail was recelved an 17.06 7020 in this circle e, Circle 50, Greater Kallash from
Commissioner, New Dalhi affice. In the letter Hon'ble MLA of Greater Kailash Shri Saurabh Bhardwal it
has requested to transfer the cards from fair price shop of Shahpur Jat Village to fair price Shops of =
Chirag Delhi as the lacation of the fair price shop of the Shahpur lat is f§r away from the Jotation of =

Leneliciagies residing in Savitel Mage:, Khirki Village, Khicki DDA Flats, }Agﬁamha 31 Clustar Camng, S0a0m

Nagar 1l Camp, LAl Gumbad 1 Clustes Camg, Sheikb Sarai-l.  — — — — ==& — 0 . .

|
I

|
i

Hence,in this respect Hon'bie MLA Shri Ssurabh Bhardwa] Ji miay be-requested to Se”d . peap 1} :
residing in these areas of Savitri Nagar, Khirki Village, Khirki DDA Flats, Jagdamba Ji Cluster Camp, 50ami
Nagar J} Camp, LAl Gumbad 1§ Cluster Camp, Sheikh Sarai-l to submit an application form for-change of
their Fair Price Sh"il as 9@‘ the su»deime% of the depar‘tmnz after wh;cf{ this z'ifﬁée wiif:tmn'" g

further, regarding various complaints against the Fair Prica Sho;.; of sz?}pm Tatmentioned =
the letrer of Haa’hle MLA Shri Sausabh Bh:mwaj #a nc«nce has been issued to the !!t:emsesemf tf’:w

awaited in the circle office. However, no writtén complaint fram benafmaﬁés haue bpm i‘#c;:m e
sireln otfice against the Fair Price Shoaof Shahpur Jat. : =

Thanking You

Yaurs Sifcarshi
=

oistart Compmissioner, New D ehi District,
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